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70% or more of its population speak 
one language and if there is a substan
tial minority constituting 30% or more 
of the population of the State such 
a State is considered bMingual. At the 
district level where 60% of the popu
lation speaks or uses a language other 
than the official language of the State 
that language of the minority group 
is to be recognised as an official 
language in that district in addition to 
the State official language. Wherever 
the above criteria are satisfied in rela
tion to the Urdu speaking population, 
the State Government are to take 
liveccssary action to declare that langu
age as second language. Even though 
Urdu may not be declared the second 
language of a State, Government, after 
considering the distinctive features 
ol this language and its rich herit
age issued a statement on language on 
14th July, 1958 setting out in detail 
the policy in regard to the development 
and progress of Urdu. A copy of the 
statement is laid on the Table of the 
House. [Placed in Library. See No. 
6259/74]. The statement was laid in 
both the Houses of Parliament and the 
State Governments were suitably ins
tructed to take nccessaiy measures for 
the implementation of the policy re- 
i el erred to above The Central Gov
ernment as well us the Commissioner 
to r  Linguistic Minorities remain in 
constant touch with the Governments 
concerned with a view  to ensuring that 
necessary facilities are provided to 
the Urdu speaking population in ac
cordance with the aforesaid policy.

lU s lS  OF RLORGANISVHON OF STATES

1201. SHRI SHANKER RAO 
SAVANT: Will the Minister of
HOME AFFAIRS be pleased to state :

(a) whether “fundamental basis of 
reorganisation of States in India” men
tioned in the Charter of Appointment 
oj the Mahajan Commission has been 
spelled out any where; and

(b) if so, where and what ate those ?
THE DEPUTY MINISTER IN 

THE MINISTRY OF HOME AF
FAIRS (SHRI F . H . MOHSIN):

(a) and (b). The ‘fundamental basis of 
reorganisation of State in India** men
tioned in the Resolution appointing the 
Mahajan Commission is relatable, 
inter-alic, to the principles enunciated 
by the States Re-organisation Commis
sion on which the existing States have 
been formed.

12.00 hr*.
RE : ADJOURNMENT MOTION 

(Query)
. SHRI JYOTIRMOY BOSU (Dia
mond Harbour) : We have given
an adjournment motion on the hindr
ance created on the free and fair 
elections in Madhubani. Of course the 
principal leader, tihe Commander-in- 
Chief in here to-day. SqJ also at 
Gaikhata, West Bengal. Sir, it is a 
question of free and fair elections.

We would like the Govennment to 
give us a clear statement whether they 
will put a stop to this thing and what 
they are going to do about the future. 
This is a very* serious matted. Trains 
and buses were stopped. The Minister 
in charge has been directing the 
operations there. This is a terrible 
thing. What isf happening to this 
country. Sir?

MR. SPEAKER: As fur as the 
election ctc. is conoer.n-ed, that is a 
matter for the Election Commission

( w r r f ^ ) : 
frrfPTr ̂  g'OTr 1 1 *5

to t 1 1 nTfwf
a  flwfarfT I  I n vaprfe ifaPT STFT 

#  1

TOW : 3T?T XW T5TT
m  t i  ft

1 am going to get a statement from 
him as to what the factual position is.
OTFt t  fa*  1 srra f

cfNjf to

#* 1 % f a  *rr am*
eft 1 1
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SHRI JYOTIRMOY BOSU : It is a 
serious matter. The Minister is doing 
it for his own political advantage.

aresT f %
Sf *?tf ircrta 11 irffartft %

24 srfosr ^ t ?t «?t tfk
ft ftr^n; % m®  tfsft 

|  *  ^  *TTfe*rt *nft £t *rf
I «RTT?ft ¥ t *TTf ft f W

<*T *TOTT ft ? xm  WT * WT
TT^R^T^it ? w r % 3 i > ^ f ^ r r | ;

fat* fPT f^TT WTT/TT •

« I

a ra m * i m  : f a * r r
T̂cT I  I TOW  SIT 3TFT 5 I

«tt «raw wr^Ttr *t s iw : srt

TOt t  ^  *

SHRI JYOTIRMOY BOSU : Before 
the Railway Budget is presented let 
him make a statement. We want 
them to make it clear.

MR. SPEAKER ; You have to give 
enough notice.

SHRI IYOTIRMOY BOSU: Let him 
make a statement betorc presestrting 
the Railway Budget. He is involved 
politically and he is doing it for politi
cal advantage. It is shameful for the 
whole country. This gentleman has 
been at the root of these things. He 
should make a statement.

MR. SPEAKER: You should give 
enough notice about it. You bring 
it up just now and ask him to make 
a statement immediately. I am loot 
allowing it.

sft m  farmr (srfar) : *rst *t<st
*T*r smt t 1 far

W^RT ^ t  =?rrf̂  i
MR. SPEAKER: He should make 

a statement at the earliest, today or 
tomorrow.

SHRI SHYAMNANDAN MISHRA 
(Begusarai) : About poll rigging, we 
want to know what the Chief Minister 
of West Bengal has said and what his 
Govt, is doing?

MR. SPEAKER : It is for the Elec
tion Commission.

SHRI SHYAMNANDAN MISHRA: 
The Chief Minister has demanded a 
probe; all the political parties except the 
ruling party have demanded.

MR. SPEAKER : It is concerning 
the Election Commission. All the 
results will be coming. All these 
things you cannot Wring up in the 
House. They are concerning the Elec
tron Commission.

sft anrsr fafrft srrafan : n w t w n
i fftiW r ft #  i

«ft*rcrfw *: i
3T3T2T yfVS f t t f t  m&! <Tt I 

I
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^r«tft fa t z z y z  i  I
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That is an autonomous body. We 
caj>not interfere.

«ft fa«r w fa fiz  %m
«tt % 3>.*rx «fTrf * ft  11
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s ft r  tftfV x  * $ rs r w t\  *rr 
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to 7  1

12.09 faro.

RAILWAY BUDGET, 1974-75
MR. SPEAKER; Now, the Rail

way Minister.
THE MINISTER OF RAILWAYS 

(SHRI L. N. MISHRA) : Mr. Speaker, 
Sir, I rise to present the Revised Esti
mates for the year 1973-74 and the 
Budget Estimates for 1974-75. (Inter* 
ruptions),

«ft * *  fa*rc (srm) : for v m w  
apT 5Pr?r t  I $ aprqWsf 3T ^  W^T 
WvTRTT 3TRT !fn%*r 1 ^Tlf^i 3RT

Tt i  f^r afr?: ^ i w r

MR. SPEAKER : Let the Minister 
continue his speech.

SHRI L. N. MISHRA : As is custo
mary on this -occasion, I shall first
review the results of the fast financial 
year ?.«% 1972-73. When my able
predecessor presented the Railway 
Budget lor that year, he had every 
hope that the upward trend in our
cconomy would bolster tail transport 
and thereby improve Railways’ earn
ings. Unfortunately, very early in the 
year it became apparent that these 
expectations might not come true. 
Large scale power shedding, mulki 
rule agitation in Andhra Pradesh, strike 
by engineers of U.P. State Electricity 
Board and other disturbances adversely 
affected the working of major industrial 
units and the general state of national 
economy.

Against this background, when 1 
presented the Revised Estimates for
that year to the House, I had to scale
down the originally estimated surplus 
ot Rs. 32.53 crores to Rs. 12.40 cropes. 
] was still optimistic that despite a 
shortfall ij> the originating traffic, the 
situation would be somewhat retrieved 
by the increase in the lead, emerging 
improvement in economic activity and 
the favourable change in the overall 
traffic mix. This hope has, however, 
not been fulfilled and the actual sur-


